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Assessment of requirement of skilled labour force

*101. SHRT KAMAKHYA PRASAD TASA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) whether a large number of people are unemploved in the country;
(by if so, the number of registered unemployed people, State/UT-wise;

{c) the details of employment opportumties created in the last three years

and the current year, State/UT-wise;

{d) whether Government has carried out any assessment with regard to

requirement of skilled labour force for different activities; and

{ey 1l so, the various steps taken by Govermnment to provide the necessary
skills to the unemployed vouths along with the number of such youths benefited
through the said schemes during the last three vears and the current year, vear-

wise?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI SANTOSH KUMAR GANGWAR): (a) to (c) A Statement 1is
laid on the table of the Home.
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Statement

(a) and (b) As per the information received from the States/UTs, the number
of job-seekers, all of whom may not necessarily be unemployed, registered on live
register of employment exchanges, State/UT-wise, in the country to the extent

available 1s given in the Annexure-I (See below).

(c) Employment generation coupled with improving employability is the
priority of the Government. Government has taken various steps for generating
employment in the country like encouraging private sector of economy, fast-tracking
various projects involving substantial investment and increasing public expenditure
on schemes such as Prime Minister’s Employment Generation Programme (PMEGP),
Mahatma Gandhi National Rural Employment Guarantee Scheme (MGINREGS), Pt. Deen
Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY) and Deendayal Antodaya
Yojana-National Urban Livelihoods Mission (DAY-NULM). State/UT-wise details of
the employment generated through these schemes/programmes to the extent available

are given in the Annexure-I1, 11, IV and V respectively (See below).

Further, Pradhan Mantri Mudra Yojana (PMMY) has been initiated by
Government inter alia for facilitating self-employment. Under PMMY collateral free
loans upto T 10 lakh, are extended to micro/small business enterprises and to

individuals to enable them to setup or expand their business activities.

Start-up India 1s a flagship imtiative of the Government of India, intended to
build a strong ecosystem that is conducive for the growth of start-up businesses,
to drive sustainable economic growth and generate large-scale employment

opportunities.

Besides these initiatives, flagship programmes of the Government such as Make
in India, Digital India, Swachh Bharat Mission, Smart City Mission, Atal Mission
for Rejuvenation and Urban Transformation, Housing for All, Infrastructure
development and Industrial corridors have the potential to generate productive
employment opportunities. Ministries/Departments/States run skill development
schemes across various sectors to improve the employability of youth and also
facilitate placements. Schemes such as the National Apprenticeship Promotion Scheme
(NAPS) wherein Government reimburses 25 percent of the stipend payable to

apprentices also enhances emplovability of the vouth to access employment.

(d) The National Skill Development Corporation (NSDC), Ministry of Skill
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Development and Entrepreneurship got conducted a study on Human Resource and
Skill Requirement of 24 high prionity sectors in 2013. According to the findings of
the reports, the incremental human resource requirement (2013-2022) across these 24

sectors is nearly 109.73 million.

(&) Under Skill India Mission, Ministry of Skill Development and
Entrepreneurship is implementing a flagship scheme known as the Pradhan Mantri
Kaushal Vikas Yojana (PMKVY) 2016-20 with an objective to provide skilling to one
crore people under Short-Term Training (STT) and Recognition of Prior Learning
(RPL) across the country for four vears ie. 2016-20 with an outlay of 12,000 crore.
As on 11.11.2019, 69.03 lakh (approx.) candidates have been trained in the country
under PMKVY 2016-2020

Annexure-T

State/UT-wise Job-seekers registeved on live vegister of employment
exchanges to the extent available in the country
Jan-Aug, 2017 (Provisional)

Sl No.  States/UTs Job-seekers (in lakh)
1 Z 3

1. Andhra Pradesh 918
2 Arunachal Pradesh 102
3 Assam 1947
4 Bihar 739
5 Chhattisgarh 25
6 Delhi 12.63
7 Goa 119
8 Gujarat 585
9 Haryana 777
10. Himachal Pradesh 835
11. Jammu and Kashmir 233
12. Jharkhand 4.66

13, Karnataka 338
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1 2 3
14. Kerala 3499
15. Madhya Pradesh 1936
16. Maharashtra 3429
17 Manipur 6.08
18. Meghalaya 041
19. Mizoram 036
20. Nagaland 068
2L Odisha 9.30
2 Punjab 345
23. Rajasthan 530
24. Sikkim?# .
25. Tamil Nadu 76.88
26. Telangana 960
27. Tripura 288
28. Uttarakhand 200
29, Uttar Pradesh 2843
30. West Bengal 7761
31 Andaman and Nicobar Tslands 043
32 Chandigarh 019
33. Dadra and Nagar Haveli 009
34. Daman and Diu 0.10
35. Lakshadweep 019
36. Puducherry 225
TorarL@ 42860

Note: # No Employment Exchange is functioning in this State;
@ Total may not tally due to rounding off.

Source: Employment Exchange Statistics, Directorate General of Employment



State/UT-wise emplovment generated under Prime Minister's Employment

Annexure-If

Generation Programme (PMEGP)

Sl No.  States/UTs Estimated emplovment generated (No. of persons)
2016-17 201718 2018-19 2019-20#

1 2 3 4 5 ]
1 Andaman and Nicobar Islands 6599 1744 1832 216
2 Andhra Pradesh 17961 12216 17760 8200
3 Arunachal Pradesh 30286 1672 2240 896
4. Assam 3400 18256 2989 7216
5 Bihar 11691 18456 26424 6224
6. Chandigarh 25872 360 24 2
7 Chhattisgarh 13408 11704 24752 8432
g Delhi 11629 920 1056 368
9 Goa 26604 400 624 312
10. Guyarat™ 25764 15008 28000 19032
11. Haryana 600 13744 17320 6752
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1 2 3 4 5 6
28, Silkdeim 10400 296 440 256
2. Tamil Nadu 952 32760 41480 17192
30. Telangana 36315 9520 16408 7776
31 Tripura 8419 8928 9432 1712
32 Uttar Pradesh 6916 43456 41544 12656
33 Uttarakhand 12856 12904 17448 5136
34, West Bengal TI83 10928 19304 8224

Totar 407340 387134 587416 211840

* including Daman and Diu.
** including Dadra and Nagar Haveli.
# as on 31.10.2019.

Source: M/o Micro, Small and Medium

Enterprises.

8

SAPMSUY R4

[VIIVYS VALV

suonsansy of



Oral Answers [27 November, 2019] to Questions 85

Annexure-II1

State-wise detail of total number of candidates placed in jobs after training
under Pt. Deen Dayal Upadivaya-Grameen Kaushalya Yojana (DDU-GKY)

Sl State No. of candidates placed in jobs after training
No. 201617 201718 2018-19  2019-20#
1 2 3 4 5 )
1. Andhra Pradesh 18966 10954 24841 4984
2. Assam 1479 3464 7397 10470
3 Bihar 216 4859 5851 3166
4. Chhattisgarh 1987 539 2583 3016
5 Gujarat 2075 160 1486 1666
6. Haryana 586 5832 3919 4557
7. Himachal Pradesh 0 0 576 480
8 Jammu and Kashmir 6453 1424 631 381
9. Jharkhand 2355 2375 3421 5063
10.  Karnataka 4432 4752 5411 3509
11.  Kerala 5508 4175 9636 5076
12, Madhya Pradesh 3546 1823 2008 1587
13.  Maharashtra 3694 7390 4500 5750
14, Manipur 0 0 0 247
15, Meghalaya 0 0 253 375
16, Mizoram 0 0 0 127
17 Nagaland 0 0 0 349
18.  Odisha 45726 14035 31481 22318
19 Punjab 0 563 1443 679
20. Rajasthan 3397 693 3381 4001
21, Sikkim iy 0 &4 16

22, Tamil Nadu 30780 765 185 1756
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1 2 3 4 5 6

23.  Telangana 9130 9048 15604 5124

24, Trnpura 342 526 2093 287

25 Uttar Pradesh 2052 82 4839 4064

26, Uttarakhand 0 0 253 278

27, West Bengal 979 1518 3700 2004
Torar 147883 75787 135606 91830

# till Oct'l9 (as per MPR)

Source: M/o Rural Development

Annexure-IlV

State/UT-wise persondays generated under Mahatma Gandhi National
Rural Employment Guarantee Scheme (MGNREGS)

Sl No.  State/UT

Persondays generated (in crore)

2016-17 2017-18 2018-19  2019-20%
1 2 3 4 5 6
1 Andhra Pradesh 2059 2121 2465 1531
2. Arunachal Pradesh 0.85 (.43 0.69 031
3 Assam 466 431 533 337
4 Bihar 858 817 1234 7.54
5. Chhattisgarh 8.86 11.99 13.86 709
6 Goa 0.013 0010 0.0015 0.0002
7. Guarat 27 353 420 215
8  Haryana 085 0.90 0.78 042
9 Himachal Pradesh 237 220 2.85 1.45
10, Jammu and Kashmir 316 37 369 062
11.  Jharkhand 707 593 537 41
12 Karnataka 914 8.57 10.45 761
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1 2 3 4 5 6
13. Kerala 6.85 620 975 398
14. Madhya Pradesh 1130 1622 2030 1150
15. Maharashtra 7.00 825 8.46 381
16.  Manipur 1.19 061 1.17 1.45
17.  Meghalaya 283 29 342 132
18, Mizoram 168 144 1.81 126
19.  Nagaland 291 2.00 1.33 0.57
20, Odisha 7.74 922 831 4.86
21.  Punjab 1.58 223 204 139
22, Rajasthan 2597 23.98 2942 277
23, Sikkim 046 035 034 0.15
24, Tamil Nadu 3999 23.89 2577 18.00
25.  Telangana 1082 11.48 11.77 8.63
Tripura 461 1.76 253 218
27 Uttar Pradesh 1575 18.15 2122 1352
28.  Uttarakhand 237 223 222 092
29, West Bengal 2356 31.26 3383 792
30.  Andaman and 0.04 00 0.02 0.01

Nicobar Islands

31. Lakshadweep 0.0000 0.0006 0.0010 (0.0001
32, Puducherry 0.05 0.07 0.07 0.06
Totar 23564 23374 268.00 15436

* Till 04-11-2019.

Source: M/o Rural Development.
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Annexure-V"

State-wise detail of placement under Deendayal Antvodaya Yojana-National
Urban Livelihoods Mission (DAY-NULM)

Sl No. States/UTs No. of Skill Trained Persons given Placement
2015-16 2016-17 2017-18  2018-19*
1 2 3 4 5 6
1 Andhra Pradesh 3116 35882 12010 54610
2. Arunachal Pradesh 0 0 113 622
3 Assam 0 203 1234 443
4. Bihar QO 176 1546 546
5 Chhattisgarh 3513 5858 6476 4942
6 Goa 0 & 639 1255
7. Gujarat 226 3920 6388 12804
&  Haryana 0 0 685 2080
9 Himachal Pradesh 196 ) 100 389
10, Jammu and Kashmir 254 0 25 106
11, Tharkhand 0 2700 20795 5317
12 Karnataka 3527 637 898 0
13, Kerala 0 443 2413 4378
14, Madhya Pradesh 4307 38060 3039 31633
15, Maharashtra 0 11768 6083 20482
16, Manipur 6 0 0 78
17.  Meghalaya 0 317 111 3
18, Mizoram 0 147 | 1363
19, Nagaland 691 341 1749 0
20, Odisha 0 2467 776 0
21, Punjab 0 0 1139 1369

22 Rajasthan 0 0 33 2765
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1 2 3 4 5 6
23, Sikkim 0 0 0 248
24, Tamil Nadu 6262 0 1156 2620
25.  Telangana 3718 1861 10013 4908
26.  Tnpura 0 0 2) 25
27, Uttar Pradesh 0 42174 300358 348
28, Uttarakhand 0 1731 0 1061
29, West Bengal 6322 2691 6919 8741
30.  Chandigarh 1436 283 875 0
31, Delh 0 0 0 21
TotaL 33664 151901 115416 163377

*As on 18-06-2019.

Source: M/o Housing and Urban Poverty Alleviation.
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*®102. [The Questioner was absent.]
Non-registration of FIRs for snatching in Delhi

*102. SHRI RAJKUMAR DHOOT: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether Government 1s aware that Delhi Police does not register FIRs of
snatching cases committed in National Capital and where registered, theft is

registered instead of snatching case;
(b) if so, details thereof and reasons behind doing so;

{¢) whether it is a fact that when a victim goes to police station or police

post the policemen misbehave and abuse victims instead of registering FIRs; and

{d) what action Government has taken or proposes to take to deal with such
cases and action proposed to be taken against abusive police personnel and those
who do not register FIRs?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY): (a) to (d) A Statement is laid on the table of the Home.

Statement

{a) to (d) During the vear 2019 (upto 31.10.2019), 5307 snatching cases have
been registered by Delhi Police. However, 03 complaints have been received by Delh
Police in 2019 regarding non-registration of cases of snatching or registration under
inappropriate sections of law, on which action has been initiated by them. As reported
by Delhi Police, instructions have been issued to all Police Stations to ensure

registration of FIRs in cognizable cases under proper Section of law.

Delhi Police has reported that no such incident of abuse/misbehavior by
policemen with a victim/complainant in Police Station has been noticed. To avert
such issues as well as to facilitate the public, Delhi Police has initiated a scheme
of deploying women Public Facilitation Officers (PFOs) in Police Stations to handle

the complainants properly.



